


India's top performers at the Gay 6ames were felicitated on Thursday l Ss 

Bluru's LGBTQIA+ athletes 
return from Gay Games 
EXPRESS NEWS SERvICE 
BengaloN 

FRESH Îrom representing In-
dia at the Gay Games 2026 in 
Valencia, Spain, Bengaluru's 
LGBTQIA+ athletes on Wednes 
day called for greater institu-
tional recognition, financial 
assistance and inclusive sports 
policies, saying the country's 
queer athletes continue to 
overcome significant barriers 
to compete internationally 

The athletes were felicitated 
at Celebrating Queer Excel-
lence, organised by the All India Profess ionals' Congress (AIPC) 
LGBTQIA+ and Sports Domain 
in collaboration with Queer Ni-
layam and Dark Vibe Society. 

Among those felicitated was 
Gowthami Kandhasami 
(Goaty), who emerged as one 
of India's top performers at the 
Gay Games. Competing in the 
women's 25-29 years category. 
she won gold in high jump, 
5-km run, 10,000-metre indoor 
run and 42-km marathon, be 
sides securing silver in the 10 

km run. She also bagged silver 
in the women's overall 42-km 
marathon and was part of the 
mixed 4x400-metre relay team 
that won silver. Sumit Pawar, 
competing in the 35-39 years 
categothrow and called for won the gold medal in 
the 
greater recognition and sup 
port for LGBTQIA+ athletes 
representing India. 

However, they said reaching 
the games itself was a struggle. 
Months of igorous training 
had to be accompanied by fun-
draising. personal savings and 

The athletes also highlight 
ed the lack of inclusive sports 
policies in India, particularly 
for transgender and non-bina 
ry sportspersons. 

HC allows Orthodox 
family to hold funeral 
at Odakkali church 

OPPOSITION MOUNTS IN KERALA 
OVER TN'S MOVE ON MULLAPERIYAR 
IDUKKI: The Mullaperyar dam dispute has resurfaced amid the 
ongoing souttwest mosoon gaining vigour In Kerala, after Tamil 
Nadu's reported budget announcernent expressing its intention to 
pursue a higher water level in the reservor. Citing concerns over 

the safetyy of the ageing darm and the mltions of people Uving 
downstrearn, organisations and political leaders in the state have 
urged the Kerala govermment to adopt a fim stand against any 
move to incgease the storage level. Mullapertlyar Janasamrakshana 
Sarmithi urged the Kerala government to reject what it described 
as Tanil Nadu's untlateral move. arguing that publc safety should 
not be compromsed and dermanded the cancellation of the 999 
year lease agreement governing the dam, putblication of a white 
paper detailing Kerala's legal position, the setbacks the state has 
faced in the SC and the future course of action on the lssue. ENS 

EXPRESS NEWS SERVICE O Koch 

AMIDST disputes between the Orthodox and 
Jacobite factions, the Kerala High Court on 
Thursday permitted the conduct of a funeral 
at St Mary's Orthodox Syrian Church, Odakka 
1, which had remained closed due to the same. 
The permission was 
rela Clatives of the doea to the familv andd 

dMT Varghese, 91, and 
apriest belonging to the Orthodox faction. The 
court also allowed the conduct of commemo 
rative prayers at the church and the cemetery 
on August 8 and 9 rom 5 am to 7 am, and on 
August 10 from 6 am to 8 am. 

The petitioners, MV Roy, son of the de. 
ceased, and Fr Bison Sunny, the vicar appoint 

edby the Diocesan Metropolitan of the church, 
alleged that members of the Jacobite faction 
had objected to the funeral. The church has 
remained closed due to the factional �ispute, 
and the matter is cu°Tently pending before an 
other bench of the High Court. 

support from friends, mentorsXPRESS READ and community members to 
cover travel and participation expenses. They urged govern 
ments and sport bodies to in 
troduce scholarships and fi: 
nancial assistance for athletes 
representing India interna 
tionally, regardless of whether 
they win medals. 

The court further directed the circle inspee 
tor of police, Kuruppampady, to ensure that 
the funeral and related ceremonies are con 
ducted peacefully It ordered that, in the event 
of any law and order issue, the police should 
provide adequate protection and ensure that 
no one obstructs the conduct of the funeral or 
the subsequent religious ceremonies. 

Bhubaneswar submerged as 
rain lashes city ovemight 
BHUBANESWAR: Resldents ln several parts of the 
Odisha capital woke yp to Hooded homes and 
waterlogged roads on Thursday as heavy 
overnight rains under the influence of two active 
cyclonlc circulatlons caUsed widespread 
Inundation, especially the low-lying areas. The 
downpour, which started around 11.30 pm on 
Wednesday, lashed through the nlght Into early 
morning, inundating roads and entering houses In 
many areas. India Meteorological Department 
(IMD) said, the city asa whole recorded about 110 
mn ralns In about 12 hours, with several localitles 
experiencing heavy doýnpours within a short 
span of time. ENS 

Telangana to distrlbute over lcrnew 
ratlon cards on Independence Day 
Hyderabad: The Telangana state government will 
begin distrbuting 1.05 crore newly sanctloned and 
laminated ration cards across Telangana on 
Independence Day, with Chlef Minlster A Revanth 
Reddy launching the prograrnme in Sangareddy. 
The programme will be held simultaneously in all 
119 costituencles, scheduled between 2 pm and 4 
pn on August 15. Telangana has 1.17 crore familes. 
Of these, L05 crore familes have ratlon cards, 
most of them white ration cards that are 
generally meant for Below Poverty LIne (BPL) 
households. ENS 

PUBLIC NOTICE 
Th so rtom De oneral public het, ny 
cent Sd. Gnananurthy So Mananna, 
Aatar No 2065 3644 1635). ng0d about 42 
years, R/at Surngajakhanahalli Viltage, 
Kasaba Hobll, Aneku Tauk, Bengalury 
S62106, has lost bhe orlginal GENERAI 
POMER OF ATTOREY beng AMO 
13anee citerd in he 

da d he Subregtsrar Anelal, ated by 
SA Verkateh Aeddy & others n tav d 
Granurthy, n respect d property bearng 
Sy.No. 4S/ measuring 0-03 guntas 
sityated o1 KAVALAHOSAHAL U Vilsge, 
Kasaba Hobl, Anekal Taluk, Bengaluru 
Dstict 

My dent has lodged complaint 
onkal Tal 

Comolaint Pezon No. 121/2028, CMISS No 
418/2026 Document Lost 0sc No 
PO130020OB00122 dated 05-08-2026 
any persons foundd the document. t b 
requested tb nd over he ame to he 

olowng adÛes mertoned below. 
n he evenl ny ecend ay 

end th 

dam o tound af ariginal document of the 
ad property andI consider he origlnat 

document have been bst and ttle of the said 
pruperty lb deer 

KLA MMAREDOY, Avocate 
NRR ASSOOAS 

No 272-O, 2nd" oo 
b7s04omal rom 

Phane M 9748474851, 7019734943. 
enonu Date : 06-08-2026 

PUBLIC NOTICE 
whereas ou ciert intende lo prchae 
he inmovable property dnscrtbed in he 
chedde heren beiow ron the owneno 
o sad property any member of he 
oeneral publc has any obecson to he 

ad purchase, are herety put to notice lo 
send theit written objections 10 the 
undersgned by pot lo reach thern on o 
before 15082020 Non-recept of ay 
objections shall be deemed to be 

pprova of he sae trarsaction by the 
penaral pubic and no claim shall be 
endertained at a later date 

Name, Address, Email Addross, 
Telephone Number the 
Registration number of the 
|liquidator 

sCHEDULE PROPERTY 
A1 that piece and paroel of the agricutural 
land bearing Old Sy No 80, then 8y No 

80 2A1, New Sy No 803, measurng 1 
acre, situated at Kothanur Vilage, 
Utarahali Hobl, Bengaluru Sauth Taluk 
together wth all nighs, nppurtenance, 
whatsoever, whether underneath or 

above the sutace and baunded on 
East By: Rerraining Portton of Sy No. 

80/2A1, Weat by Rernaining portion of 
Sy. No. 802A1 (BWSs8 Land), North By: 
Sy No. 84 belongs to R R Santosh 
Sram), South By: Remaining portion al 
Sy No. 802A1 (belongs to BMTCLand). 

Advocale 
M/s Sanctum Lw, Advocates, 
o04 and 006. Raheja Chanbes, 
No 12. Museum Cross Road 
Bangalore 560 001, +91-95044S123 

FORM A 
PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruplcy Board of india 
(Voluntary Liquidation Process) Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF SARASWATHI 
PACKAGING PRIVATE LUMITED 

1Name of Coporate Person 
2\Date of Incorporaion of 

Corporato Person 

3Authority under which Corporate 
Person is lncorporaled/ Registered 

Corporate ldentity Number/ 
Umited Liability ldentity number 
of corporate person 

Saraswathi Packaging Private Limted 
29/08/1884 

Registrar of Comparies, Bangalore 

U7A950KAI884PTCOO6320 

Address of the regislered oflioe and| Regjstered Ofce: 587 5th Main Road, 
principal ofice (if any) ofl corporate| Venkalarayapuram, Bangalore. 
person |Bangalore, Kamalaka, Inda, 560003 
Lquidation commencement date 05.08 2026 

Name: Mr. Rajesh Jasti 
|Address: H NO: 14-15|V20, 
Plol No 20, Sn Chakra Enclave, 
6 Avenue Road, Sanikpun, 
Secunderabad, Medchal Malkaign, 
Telangana 500094 
E-mail ID. jastirajeshca@gmail com 
Ph No. : 9959168986 
Registration Nunber. IB8/PA-00V/ 
IP-PO2317/2020-202V13469 

8Last Date lor Submission of Claims 0A 09 2028 
Noice is hereby gven that the Saraswathi Packag1ng Pmvate Limited has 
commenced voluntary iquidabion on 05.08.2026. The stakeholders of 
Saraswathi Packaging Privale Limited are haroby called upon to submit a proof 
of their claims, on or belore 04.09.2026 to the Liguidator at the address 
nenioned against item 7. The hnancial credtors shall subnit their prool ol 
claims by electronic means only. All other stakeholders may submit the proof of 
claims in person, by post or by electronic moans. Submission ol false or 
misleading proots of claim shall attract penaties 
Dato: 07.08.2028 Place: Bangalore 

Sd/- Rajosh Jasti 
Liquidator of Saraswathi Packaging Private Limited 
Reg No- 1BBI/IPA-001/P-PO2317/2020-2021/13469 

Soll Inda 

Nationaf Coundil for Vocational 

Education and Training (NCVET) 

Lot 

WE ARE HIRING 
Applicaons are imvited for engagement 

on a Fued-Term Contractual basis 

for the following positions 

> 

> Sr. Cosultant 
Consultant (Grade ) 
Consultant (Grade 1) 

> Young Professional 
Data Analyst 
Research Analyst 
Thematic Lead 

Controt Duration 

Last date to apply: 31st August 2026 
To apply, vst the lonk below: 

https://ncvetgov.in/career-opportunities 
BC 63114/1/0001/2627 

bori do Canara Bank 

2 years, extendable by I year at a time, up to a maúnum of 5 
years, based on performance and organisational requirements 

1 

Post 

4 

Descripton of the Inrmovable assets 

7 

West 

2 

ARM 1 BRANCH, Spencer Buiding 2 Floor, MG Road, 
Bengalury- 560o01. Emal: cb2366@canarabank com 

SALE NOTICE 
E-Auction sale notice for salo of lmmovabile property under the 
Securitisation and Aeconstruction of Financial Assets and Entorcement 

nde A6) of he Security of Security Interest Act 2002 read with proviso lo 
Interest (Entorcement) Rules, 2002 

2 

Notice is hereby given to the pubiic in general and in particular to the 
Borrowerts) and guarantor(s) that the below escribed immovable property 
mortgagedcharged to the secured creditors, the possesslon of which has 

been taken by the Authorised Ottcer of Canara Bank, wl be sold on "As ie 
where is,"As ls what l, and Whatever there is" basis on 25.08.2026. 
rom 10.20a.m. to 1130 A.m (with unlimted ectension of 5 mintes duraton 

ach bl the concusion of sale). tor recovery of Rs. 66,83,66318 (Rupees 
Suty So Lakhs Elghty Three Thousand Saa Hundred Saty Eight and Parsa 
Eighteen Onty) plus tunher terest thereon trom 2807 2o26 and turther 
interest and cost thereon due to the ARM -1 Branch, Bengaluru of Canara 
Bank from 1, Srt Vjaya Kumar Ravi Kumar Sio, Ravi Kumar, No. 71, 

Distirct. Tamanadu rshnag1nl e ogopali Post, Hosur Taiu 
635 103, 2. Mr. Lakshm Narayana So Mr. Ravi Kumar, No 71, 1,Bagur 
Village, Bagepali Post, Hosur Taiuk. Krishrnagiri Dsirct Tamlnadu - 635 
103. 3. Mr. Ravi Kumar 8M So Muniswamy, Bagur Village, Bagepai 
Post, Hosur Taluk, Knishnagin Distirct, Tamlnadu - 635 103 4. Mr. T. 
Mukunthan (Guarantor) So. Thimmarayappa D. No. 4215 Kurubam, 
Saragapalh Post, Denkaik otal, Krishnagiri Dist, Tamilradu -835 114. 
Full descripbon of the inmovable property. Resenve Price, EMD, known 
Encumbrance(s), Outstanding Dues any are as under Rsin lacs) 

Resenvel EMD incomen 
Proo al Value 

All that piece and parcel of the property bearing 50 40 IS 04 1.00 
Grama Natham Sy. No 697, Nows Natham 697 Laks Las Lakhs 
27 situated at Ragepalh Vilaoe, Hosur Taluk 
Krshnagiri Distnc, Taminadu measuring 110 sg. 
Mr or 1180 Sg n. alongwith ACC Roof Builing 

and bounded: East by: Krishnano nappa house, V 

2 

For detaled terns and conditions of the sale please reler the lnk E-Aucton 
provided in Canara Banks webse (www.canarabank con) or E-Walet of Ws 
PSB Aliance Private Lmted (httpanknet.com) portal (Holp desk Nurnber: 

9120, webste hps /baanknet comy and may contact ARM-1 Branch 
Bengaluru. Canara Bank. (Ph. No 08025310066, 7022044933 and and 
M86092152) emal ld ch2366@canarabank com during offoe hours on any 
working day. Sd/ 
Place Bangalore Authorised Otlcer 
Date 05 08 2026 Canara Bank 

of corporate person 

Goooalvapoa House, North by : Papanna by : 
House, South by : 3 feet Panchayat Road. 

Known encumbrances, I any: Not o the knowedge of the Bank 
The EMD should be deposited on or before 24.08.2026 up to 5.00 pm 
The properties wit not be sold below the Reserve Prlce. 


